3563

and that the goods have been
delivered and accepted py the
buyer;

OR

(ii) an undertaking to produce a
Bank certificate within six
months to the effect that fore-
ign exchange has been realised
in respect of exports against
which the import licence has
been claimed.

The facility of claiming a licence
against an undertaking to >roduce
Bank Certificate within six months
was withdrawn subsequently with
effect from 1st July, 1965.

With the devaluation of the rupee
on 6th June, 1966, the Export Promo-
tion Schemes were abolisned. A new
policy of replenishment licences aga-
inst exports made an o> after 6th
June 1966 was introduced. Under this
policy, production of a Bank Certifi-
cate is no longer inter-linked with the
grant of import licences, as rcplenish-
ment licences are jssued on the basis
of documentary evidence indicaling
the physical export.

(b) As regards the number of fn-
port licences issued year-wise without
the Bank Certificate from _ist April,
1962 to 31at March, 1967 no statistics
as to the different categories of ex-
porters, to whom licences have been
issued on the basis of banker's certi-
ficate or otherwise, is maintuinea.

(c) As the import licenres, without
a “Bank Certificats Tiave been issued
in accordance with the Government
policy, the question of fixing responsi-
bility does not arise. In the case of the
exporters who failed to bring in the
export
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(b) it so, the results thersof?

The Minister of Steel, Mines and
Metals (Dr. Chenna Reddy): (a) and
(b). As stated in reply to Unstarred
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(c) Government’s reaction thereto?
The Minister of Industrial Develop-
ment and Company Affalrs (Shri F. A.
Ahmed): (aj to (¢). The firdit part
of the Detailed Project Report
for the proposed plant for manufac-
ture of tractors ang agricultural im-
plementy under Public Sector has
been received from Mis. Motokov
. of Czechoslovakia on the 22nd May,
1887 and is being examined.

Inventorieg in the HLE.C., Ranchi

1281, Bhri F. K. Ghosh: Will the
Minister of Indusiria} Development
and Company Affairs be pleased to
state:

(a) the total value of the inventori-
ez lying idle in the stores of the Heavy
Engineering Corporation, Ranchi;

(b) the period for which they are

(c) the purpose for which they
were expected to be put to use; and

(d) the aniGunt of foreign exchange
involved in such inventories?

kopment
F. A. Ahmed): (a) Rs. 9468
as on 1st April, 1967.

(b) For more than one year—
Rs. 27.91 lakhs

(c) Some were required for cons-
truction works and some are raw
materials for production.

(d) Rs. 4.35 lakhs,

BSupply of Machines by HE.C., Eanchi
te Bokare Steel Lid.

1882, Shri P. K Ghosh: Will the
Minister of Isdustrial Development
ﬂmmhﬂmw

. mmmmm

supply certain machines and structu-
rals to the Bokaro Steel 144,;

(b) iIf so, the detalls thereof and the
to’dvﬂmdﬂwmm;m

{¢) when these orders will be exe-
cuted by the Heavy Engineering Cor.
poration?

‘The Minister of Industrial Deve-

lopment and Company Affairs (Shri
F. A Ahmed): (a) Yes, Sir.

(b) Heavy Engineering Corpora.
tion is to supply about 80,000 tonnes.
of various itemg of mechanical
equipment and 30,000 tonnes of struc-
turals. Formal orders for the entire
quantity have not, however, been
placed sp far. At this stage it is not
possible to indicate the total value.

(e) From 1967-88 to 1970-71.

Supply of Material by H.E.C., Ranchl
to Bhilai Steel Project

1283. Shri P. K. Ghosh: Will ihe
Minister of Indusirial Development
and Company Affairs be pleased to-
state:

(a) whether the Heavy Engineering

Ltd, Ranchi has supplied

certain engineering materia] to Bhilai
Steel Project;

.dg))i!tu,thewhlvn!mw;'

they are guing to
place further orders with the HERC.Y

The Minister of Indusirial Develop-
Affairs (Shri F. A

ment and
Abhmed): (a) Yes, Sir.
(b) and (¢). The information is-

being collected and will be placed on
the Table of the House.

Non-Gruduste Gesslled ERallway
~ Offlowrs
128¢. Shri Indrajit Gupia: Will the

Minister of Rallways be pleased o
state:

(2) whether the question of giving’
extension of grvioe to DS OB





